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 exGesees  or  any  corrupt  practices  for
 which  they  will  not  be  punishable
 under  thie.  So,  by  this,  they  are
 Opening  a  dangerous  chapter  in  the
 democratic  Parliamentary  system  of
 this  country  because  the  Party  which
 is  in  power  will  be  allowed
 to  do-anything  they  like  and  they
 will  be  punished  only  when
 another  Party  comes  to  power.  That
 means,  the  future  Government,
 whichever  Party  comes  te  power  will
 have  to  come  with  a  Special  Courts
 Bull  saying  that  whatever  offences
 were  done  by  the  previous  politicians
 Or  the  previous  regime,  they  alone
 will  be  tried.  Therefore,  the  people
 of  this  country  will  be  forced  to  think
 that  the  Government  is  interesteg  in
 trying  only  their  political  opponents.
 If  Government  want  this  to  be  chang-
 ed—what  the  people  are  thinking
 about  this  present  Government—then
 they  may  accept  my  amendment,  I
 have  no  objection  if  they  are  really
 interested  in  punishing  all  the  poli-
 ticians  whoever  committed  excesses,  in
 future  also;  whenever  there  is  an  In-
 quiry  Commission  appointed,  if,  ac-
 cording  to  the  report  of  the  Inquiry
 Commission,  prima  facie  cases  are
 established  against  some  persons,  al]
 such  persons—in  future  also—should
 be  tried  under  this  legislation.

 SHRI  HARI  VISHNU  KAMATH
 I  heve  a  series  of  amendments  45  to
 $i,  seven  amendments

 MR.  SPEAKER:  १६  is  already  607
 Clock.  We  shall  take  it  up  tamorrow.
 There  is  an  Half-an-hour  Discussion,

 BT

 HALF-AN-HOUR  DISCUSSION

 Suortacge  or  Coan
 SHRI  EDUARDO  FALEIRO  (Mor-

 Wied):  IT  have  raiied  a  discussion
 hepause  it  qoes  not  anpear  credible  to
 ew-what  the  hon.  Minister  did  say
 in  reply  to  unstarred  question  No,  27
 atiswered  on  20th  Februarv  ‘979,  on
 which  this  discussion  is  based.

 ‘The  Minister
 i]  =  By  ee shortage  Cok  ooa

 and
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 January  1979,  This  was  contrary  to
 the  reports,  The  Financial  Express,
 just  to  cite  one,  gid  make  out  a  case
 of  such  a  shortage  as  late  as  March
 1979  under  the  caption,  ‘Coal  Qutpyt
 Target  Eiusive
 38.0  hrs.

 {Sarr  N.  K.  SHeswAtkar  in  the
 Chair]

 Mr.  Chairman,  why  I  gay  that
 these  figures  are  not  credible  is  be-
 cause  just  in  the  month  of  December,
 the  hon.  Mimster  was  constrained  to
 admit  on  the  floor  of  the  House  that
 managers  of  the  coal  companies  had
 a  meeting  in  his  office  and  that  at
 that  meeting  in  hig  very  office  and  in
 his  very  presence,  those  managers
 gave  bogus  and  inflateqg  production
 figures.  On  that  basis  they  collected
 incentives  worth  lakhs  of  rupees,  pas-
 sibly  crores—I  do  not  know.  I  would
 incidentally  ask  him  to  clarify  what
 was  the  amount  of  incentive  disburs-
 ed.  But  he  did  admit  at  least  in  the
 case  of  one  company  that  bogus  in-
 flated  production  figures  had  been
 produced,  He  said  that  he  would  fake
 action  to  see  that  in  future  such  type
 of  inflated  and  false  figures  were  not
 given.  Now  I  would  like  to  inciden~
 tally  know  what  action  he  has  taken
 in  that  regard.

 The  other  reason,  which  I  do  not
 beheve  and  I  do  not  think  credible  is
 that  there  is  no  shortage.

 If  there  is  no  shortage  and  if  the
 shortage  with  different  companies  is
 due  to  transport,  namely,  that  rail.
 way  wagons  are  not  available,  they,
 why  the  Government  and  the  Minis-
 try  are  not  allowing  private  indivi-
 duals  to  take  their  own  trucks  to  ge
 to  the  coal  fields  ang  collect  the  pro-
 duce?  They  say  that  there  is  no
 shortage.  If  there  is  no  shortagé—
 why  you,  or  I  or  the  in
 dustrien  cennat  go  to  the  coal  fields,
 why  not  allow  private  parties  0
 to  the  coal  mings  and  co  ~what-
 aver  coal  they  require?  This  wilt  te
 very  good  in  several  respects  becatii:
 under  the  new  procedure  if  wart
 to  get  any  quantity  of  coal  hive
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 to  get  a  licence  from  the  Distric  Magis-
 Yate  and  then  you  sruet  approach  Coal
 fxdia  in  Calcutta  and  they  may  try
 to  get  this  quantity  from  anywhere
 in  India.  Thereby  a  lot  of  imconven.
 fence  is  caused  and  there  are  other
 problems  also.  In  the  bargain  yout
 may  have  to  satisfy  sortie  officials  also
 who,  it  hag  been  alleged  in  the  other
 Howse  as  also  here,  collect  a  certain
 percentage.

 ‘The  third  reason  why  I  do  not  be
 lieve  that  there  is  no  shortage  of  coal
 $s  that  we  are  jus;  now  importing
 Kage  quantities  of  coal  from  abroad—
 williione  of  tonnes  of  coal  we  are  im-
 porting  as  the  Minitter  hag  said  in
 the  House.  Here  there  is  an  absolute
 reversal  of  the  policy  followed  by
 the  previous  government  by  the  pre-
 sent  government.  In  the  previous
 government,  quring  the  years  ‘1978-74,
 and  1074-75,  in  these  two  years,  there
 has  been  an  increage  in  coal  produc-
 tion  to  the  extent  of  25  per  cent  and
 Many  industries  foy  instance,  the
 cement  industry,  were  using  to  some
 extent,  at  jeast  some  units  were  using
 coal  88  power  instead  of  ofl  fuel  which
 hes  to  be  imported.  The  coal  posi-
 tion  ‘haa  charged  again.  These  very
 industries  which  were  using  जा  fuel
 and  which  were  then  made  tq  use
 coal  are  reverting  to  ofl  fuel  and
 thereby  so  much  of  foreign  exchange
 is  wasted,  The  point  is  that  if  there
 fg  no  coal  shortage,  why  does  this
 sttuation  take  plecs?  I  submit  that
 fhe  shortaze  is  there  and  the  state-
 mitnt  is  hot  credible.  In  the  past  such
 stateménts  and  infleted  and  false
 figures  Have  adihiittediy  been  given
 By  Che  coal  companies  to  the  Minis.
 try.

 The  shortage  ig  fhere.  What  are
 the  reasons  for  the  shortage?  ‘The
 reasons  can  be  summed  up  in  one
 word—that  is,  mismanagement.  The
 problem  fs  this.  The  Coal  India  Ltd.
 is  a  holding  company  arid  it  has  so
 many  sibsidiary  companies:  After
 the  Jensta  Paity  Government  carne
 to  pawer,  they  have,  what  is  known,
 decentralised  it  in  such  a  manner  thet
 the  subsidiary  compares  ‘hayes  ‘thet

 MARCH  8,  7९३  (HAR,  Diao)  है... .. ड

 own  Beard  of  Directors  and  the  Mena-
 ging  Director  has  also  been  made  the
 Chairmen.  There  is  no  accountability
 whatsoever  from  the  subsidiary  com-
 panies  to  the  main  holding  company
 and  this  was  the  complaint—there  is
 ho  control—of  Gen.  Grewal  who  was
 the  Chairman  of  Coal  India  Lig  and
 he  had  brought  this  fact  that  he  could
 not  contro]  the  subsidiaries  in  view
 of  the  change  in  the  Articles  of  As-
 soviation  which  has  decentralised  them
 completely.  He  has  brought  this  fact
 to  the  notice  of  the  Government.  I
 fave  got  copies  of  his  letters  to  the
 Gevernment  and  there  he  has  made
 out  &  case  why  the  situation  is  there
 and  thet  in  this  way  mismanagement
 will  be  there  ang  he  has  said  that
 this  ig  against  the  recommendations
 of  the  Administrative  Reforms  Com-
 mission  which  has  recommended  that
 the  Board  of  Directors  should  be
 formed  in  consultation  with  Coal
 India  Lid.  the  holding  company  and
 this  is  followed  also  in  other  public
 sector  and  private  sector  companies.
 In  public  sector  units  for  instance,  of
 SAIL,  this  is  the  procedure  which  is
 followed.  Why  is  it  not  followed  in  the
 case  of  Coal  India  Lid.

 Sir,  the  other  reason  apart  from  thir
 absolute  independence  of
 companies  for  this  mis-managemsent  fs
 the  very  peculiar  way  in  which  pro-
 motions,  transferg  and  postings  ute
 made.  To  give  an  instance,  there  के
 one  Mr,  Weiliera.  He  i4  @  Si
 techniesl  men.  He  way  appolhted  a
 Managitig  Drector  of  Central  Coals
 fields,  Ranchi  without  observing  pro~-
 per  rules  of  promotion.  It  is  nrovitiell
 that  a  person  who  is  appointed  to  this
 post  should  appear  for  an  interview  be-
 fore  the  Bureau  ef  Public  Enterprises
 but  he  was  di  ted  to  this
 post,  What  is  more  significant  is  that  be
 was  Chairman  and  Managing  Directot
 in  Dhenbed  end  then  he  was,  tran
 ferred  as  Adviser  to  Chairmen,  Cod
 India  Ltd,  Calcutta  and  from  thete
 within  less  than  a  month  thie  mat,
 who  is  non-qualified  and  not  estifie®
 to  told  «the  post,  i  traneferred-as
 Ciairmitn.tem-Mareging  Dixector  of
 Ouatral  Benddh  “Thine:
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 very  inceguiar,  If  caste  a  suspicion
 that  there  are  very  peculiar  type  of
 deals  going  on.  The  Minister  has  to
 clarify  in  this  regard  also,

 Lastly,  Mr,  Chairman,  the  Minister
 had  meritioned  in  the  other  House
 about  natural  calamities,  But,  Sir,  i
 would  ४४९  to  say  that  the  greatest
 talamity  is  his  own  administration  and
 Ministry.  I  am  sorry  to  say  wm,  He
 is  a  man  of  sweet  words  and  always
 smiling  but  then  wil  the  satne  the
 condition  in  his  department  and
 Ministry  is  deteriorating.  Let  me  give
 the  example  of  natural  calamity  im
 Dkanbad,  There  were  floods  and  the
 whole  cealmines  were  flooded.  Why

 »  were  they  flooded?  The  local  news-
 papers  carvied  thi,  news.  They  were
 flooded  because  the  water  pumps  were
 closed  as  there  was  @  quarrel  and  clesh
 between  Mr,  Verma,  Secretary  of  the
 Ministry  and  the  staff  there.  Later
 the  whole  blame  was  put  en  the

 Now,  Str,  on  the  basis  of  this  I
 would  like  to  ask  the  hon’ble  Minister
 the  following  three  questions:  —

 i.  If  there  is  no  shortage  of  coal
 then  why  individuals  cannot  go  to
 Pitheutis  antl  collect  the  ०७०४  requir-
 ed  by  them?

 a  What  is  the  present  position  of
 Coal  ‘India  Lid,  which  iz  a  holding

 Rour  discussion  is  very  important  and
 when  the  Cabinet  Minister  is  present
 {t  is  not  proper  thet  the  State  Minis-
 ter—for  whom  otherwise  I  have  the
 highest  regard—replies,  Propriety  de-
 mand,  that  the  Cabinet  Minister
 replies.  The  last  question  was  repiied
 to  by  the  Cabinet  Minister  himself,
 namely,  whether  those  were  inflated
 figures.  He  has  admitted  that  they
 were  inflated  figures.  So,  it  is  better
 that  the  Cabinet  Minister  gives  ‘the
 reply.

 THE  MINISTER  OF  ENERGY
 (SHRI  P,  RAMACHANDRAN):  Mr.
 Chairman,  Sir,  It  is  right  and  proper
 that  my  colleague  answers  it.  Be-
 cause,  he  has  taken  over.  He  is  hand-
 ling  the  subject.  So,  I  thought  that
 {ft  is  proper  that  he  answers  the  entire
 question.  But  still,...

 MR.  CHAIRMAN:  He  wants  to  be
 satisfied  by  your  replying  to  it.  Any-
 way,  it  ig  up  to  you.

 SHRI  P,  RAMACHANDRAN:  He
 has  posed  three  questions.  One  is
 about  the  transport  of  coal  by  the
 individual,  consumers.  Even  now,
 when  the  individual  consumer  comes
 with  the  proper  authority  given  either
 by  the  State  Government  or  by  the
 Central  Government  or  by  the  spon-
 soring  authority,  he  is  free  to  take  it
 either  by  rail  or  by  road,  Even  now
 it  ig  allowed.  He  was  referring  to  the
 shortage  of  coal,  And  I  can  tell  him
 with  confidence  that  today  in  the
 country  the  stock  of  coal  is  a  litfle
 over  2.9  million  tonnes.  If  you  waht,
 T  can  even  give  you  the  figure  of  stock
 area~wize.

 SHRI  EDUARDO  FALEIRO:  Pre-
 viously  you  had  given  inflated  figures.

 SHRI  P,  RAMACHANDRAN:  No
 it  is  not  gb.

 SHRI  EDUARDO  FALEIRO;  You
 told  it  to  us  in  the  House.

 SHR:  P.  RAMACHANDRAN:  What
 I  told  you  was  that  it  was  not  an  ‘in-
 flated  figure.  There  was  a  mieting
 with  the  CMDs,  At  that  time  T  watted
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 the  stocks.  And  in  this  verificaton,
 in  one  or  two,  some  over-reporting
 was  found.  It  is  only  on  that  basis
 and  on  that  report  that  we  are
 faking  action.  The  report  ia  being
 examined  and  whoever  is  found  to  be
 responsble  will  be  taken  to  task  and
 ection  will  be  taken  against  him.
 About  the  individuals,  there  is  no  ban
 on  any  individual]  taking  the  coal,  pro-
 vided  he  has  got  certain  certificate  of
 the  spensoring  authority.

 SHRI  EDUARDO  FALEIRO:  No
 certificate  is  required  if  there  is  no
 shortage.

 SHRI  P.  RAMACHANDRAN:  Just
 because  there  is  no  shortage  do  you
 want  anybody  to  buy?  No.  that  is
 not  the  Government  policy.  The
 Government's  policy  is  this,  It  is  a
 commodity  which  hag  to  be  distributed
 properly.  You  cannot  expect  anybody
 to  go,  take  the  coal  and  then  sell  it
 in  the  black-market,

 SHRI  EDUARDO  FALEIRO:  Why
 should  he  sell  it  in  the  black~market?
 There  is  no  scarcity.

 SHRI  P.  RAMACHANDRAN:  Arti-
 ficial  scarcity  will  be  created.  It  is
 the  policy  of  the  Government  which
 has  been  enunciated  long  back,  that
 coal,  whether;  is  in  plenty  or  in
 svarcity,  must  be  distributed  properly.
 That  is  why  a  certain  Authority  is
 ctéated  and  the  Coal  Controller  a:.s
 hig  say  to  regulate  the  distribution  of
 the  coal.  Wagons  have  to  be  allotted
 and  coal  despatched,  Railways  have
 got  the  authority  to  have  the  priority
 for  that,  You  cannot  expect  Railways
 to  move  coal  with  low  priority,  as
 higher  priority  coal.  The  first  priority
 comes  in  respect  of  coal  for  the  steel
 plants,  railways,  power  stations  and
 then  cement  industries  ang  other  in-
 dustries.  Then  only

 any  peter ‘kiln  and  other  things.  is  only  the
 Railways  which  can  stipulate  the
 ‘priority,  We  have  no  control  over
 het.  After  all,  the  Coal  companies
 have  got  only  stocks  at  the  pit-head
 end  they  are  responsible  to  give  the

 eae  to  thore  people  who  come  with

 MARCH  8  TD...  (HAR.  Died,

 the  authority,  That  is  wil  Alta  evin
 for  the  price,  at  the  pit-head,  statuibry
 price  is  fixed.

 SHRI  ANNASAHEB  PL  SHINDE:
 (Ahmednagar):  Tn  some  cases  it  has
 been  found  that  the  Railway  Board
 hag  communicated  jn  writing  stying
 that  so  many  wagons  have  been
 allotted;  but  even  then  coal  is  not
 moved,

 SHRI  P.  RAMACHANDRAN:  It
 might  have  been  go  in  the  month  of
 October,  798  or  so,  Now  it  is  not
 30,  I  woulg  like  instances  if  any  to
 be  brought  to  my  notice.  If  there  is
 anything  to  be  looked  into,  I  wil]  im-
 mediately  attend  to  that.  Coal  is
 available  now  in  all  the  pitheads  are
 wise,  and  any  amount  of  coal  can  be
 transported  if  there  is  proper  certi-
 ficate  from  sponsoring  authority.
 That  is  the  position  today,  And  re-
 garding  the  powers  of  the  holding
 company,  certain  steps  of  decentrali-
 sation  were  initiated.  That  does  not
 mean  that  the  hoiding  company  has
 lost  the  powers  for  having  the  control
 over  the  subsidiary  companies.  They
 still  possess  all  the  powers  to  monitor
 the  production,  the  marketing  aspect
 ‘of  it  and  also  sanctioning  of  projects.
 Powers  are  still  vested  with  the  Coal
 Authority  of  India  and  there  is  no
 question  of  devaluing  that  guthority
 except  certain  powers  deligated  to
 subsidiary  companies  for  efficient
 operations,  Certain  powers  ‘were
 delegated  to  the  subsidiary  company.
 That  is  all,  In  fact,  the  Coal  India
 Ltd.  still  enjoys  alj  the  powers  neceé-
 sary  for  effective  monitoring  of  the
 subsidiary  companies,  The  third  point
 he  wag  referring  to  was  wbout  the
 irregular  appointment.  of  a
 Director  he  has

 soca  >.  ‘He
 te appointed  long  age.  was

 rar  for  this  nost  after  this  Govern.
 ment  came  to  power,  It  is  very  com-
 mon  that  within  the  Departrnent,
 pegple  ere  transferred  for  variows
 reasOng  and  he  was  there  in  &  parti-
 cular  company.

 SHRI  EDUARDO  FALEIRO,  For’
 how  long?  a  ३8

 4
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 SHRE  P,  RAMACHANDRAN:  What.
 ever  it  may  be,  it  i#  not  the  length  of
 period:  that  is  important.  He  was
 transferred  from  the  company  to  the
 Department  for  some  time  and  then
 @  vacancy  arose  there,  He  was  posted
 to  another  company.  When  the  Coal
 India  Chairman  was  selected  for  one
 of  the  subsidiaries,  naturally  a  vacancy
 arose  there  and  in  that  vacancy  he
 was  posted.  That  is  ail

 SHERI  EDUARDO  FALEIRO:  Is  he
 qualified?

 SHRI  P,  RAMACHANDRAN;  It  is
 a  Managing  Director's  post.  What  is
 the  necessary  qualification  that  you
 are  thinking  of?

 SHRI  EDUARDO  FALEIRO:  Whet
 J  have  saig  is  that  for  this  type  of  post
 it  is  necessary  that  it  should  be  filled
 by  8  person  selected  by  the  Bureau  of
 Public  Enterprise,

 SHRI  P.  RAMACHANDRAN:  ‘Yes,
 he  wag  selecteg  and  posted  even  be-
 fore  this  Govérnment  came  to  power.
 He  was  the  Chairman  of  the  Central
 Coal  Fields.  Ltd,  Then  a  general
 transfer  took  place.  At  that  time  he
 was  transferreg  to  BBCL  aad  after
 some  time  he  was  posted  to  the
 Ministry  and  recently  we  have  posted
 him  in  the  vacaney  caused  by  the
 transfer  af  the  Chairman,  CCFL,

 ry  भागलपुर)  :  सभापति  हे
 चक  --  *  है,  फिर  8

 ी  ि
 ्

 मत  कोयले  का
 11

 कर  रहे  है
 कर्ड  के  * व्

 ण्  क
 बाद  से  बढ़ा

 ड्  स्थिति  है  ।  हमारे  सामने  आंकड़े  हैं  कि  हमारा

 (H.A.H,  Disc.)  998

 The  total  demand  of  coal  during
 ‘1977-78  was  about  9  million  tonnes.
 But  the  total  stock  78  about  302  million
 tonnes,  It  is  clear  the  production  of
 coal  has  all  slong  exceeded  ihe
 demand,

 इस  तरह  से  हमारा  प्रोडक्शन  बढ  रहा  है  ।

 सभापति  महोदय .  भ्रामक  प्रश्न  क्या  है  ?

 wo  रामकी  सिंह  मेरा  शन  यह  है  कि  जब  स्टाक
 भी  बढ़  रहा  है,  उत्पादन  भी  बढ़  रहा  है  जिसका  कि
 कोई  वर्णन  नहीं  है  फिर  भी  कायले  को  दाम  बढ़ाने  के
 लिए  कोशिश की  जा  रही  है।  यह  बडी  भयावह  चीज  है!
 मेरे  पास  रिपोर्ट  है  जिसमें  दिया  गया  है  कि  कोल
 इडस्ट्री  का  प्रशासन  ठीक  होना  चाहिए  i  इस  से  00
 करोड  रुपया  बचाया  जा  सकता  है  1  मुझे  यह  लगता  है
 कि  कोल  प्रशासन  प्रत्यन्त  ग्राम  हैं।  यह  म॑  नहीं  कह
 रहा  भू  हर  टन  में  3  रपये  बचाए जा  सकते
 है  t  इससे  यह  पता  चलत।  है  कि  शासन  कितना  कमजोर
 और  प्रथम  है  कौर  कोयले  के  उत्पादन,  उसको  कार्य-
 समसा  को  ठीक  नहीं  करता  है  ।  कोयले  की  कीमत
 बढ़ाने  के  लिए  कैविनेट्सय  कमेटी

 बाबू  जगजोत
 दाम

 सोच  रहा  है  कि  कोयले  के  दाम  रोज-ब-रोज  बढ़ते जा  रहें
 हैं,  ऐसा  क्यों  हो  रहा  है  |  मै  समझता  हू  कि  यह  विभाग
 की  क्षमता  की  निशानी  है  |

 झाज  क्या  स्थिति  हैं।  मानवीय  राम  साहब  वहां
 से  आते  हैं।  वह  जानते  होगे  कि  कांट्रैक्टर  और  मैनेजर
 की  ह. ....!  से  हजारों  मत  कोसले  की  रोज  चोरी  होती
 है।  इसको  रोकने  के  लिए  बाप  क्‍या  कर  रहे  हैं  1

 4  यह  भी  जानता  चाहता  हू  कि  बावेजा  कमेटी  की
 प्रमुशंसाझो  फो  ध्यान  में  रखते  हुए  कोयले  के  उत्पादन
 के  खर्च  को  तेरा  रुपये  प्रति लभ  कम  करने  के  बारे में  श्राप
 क्या कर  रहे  है  7  साथ  ही  कोयले  का  भावना  प्राय

 कब  तक  बन्द  करेंगे  कौर  साठ  करोड़  जो  इस  पर  ग्य
 होता  है  उसको  पाप  कब  तक  बचा  पाएंगे  ?  कोयले
 के  दाम  बढ़ने की  सम्भावना  से  लोग  बहुत  भयभीत  हैं।
 क्या  सनकी  इस  शंका  को  सरकार  दूर  करेगी  शौर
 घोषणा  करेगी  कि  कोयले  के  दाम  नहीं  बढ़ाएं.  जाएंगे
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 PROF.  ए.  G.  MAVALANKAR
 (Gandhinagar):  Mr,  Chairman,  Sir,
 the  shortage  of  cOal  has  been  a  chronic
 problem  and  it  has  been  creating  a  lot
 of  terrible  and  intolerabie  hardships
 to  industries,  major  and  smal]  scale.
 The  Minister  has  himself  admitted  in
 his  answer  given  on  the  20th  Febru-
 ary,  979  to  the  Unstarred  Question
 that  it  has  causeq  a  lot  of  hardships
 to  a  number  of  industries,  particularly
 textile  industries.

 AN  HON.  MEMBER:  As  also  fer-
 tilizer  industries.

 PROF,  P.  G.  MAVALANKAR:  Yes.
 Now,  Sir,  I  come  from  Ahmedabad.
 Yesterday,  there  were  two  questions.
 One  was  a  Starred  question,  directly
 on  this  problem,  but  unfortunately
 my  friend  Shrj  Kumari  Ananthan  was
 not  present.  I  could  not,  therefore,
 ask  any  question  so  far  as  Ahmedabad
 mills  are  concerned.  Another
 Question  by  me  on  the  same  topic
 came  as  an  Unstarred  Question  and  I
 could  not  ask  any  supplementary
 questions  on  it  either,

 I  want  to  bring  this  problem  to  the
 Government’s  notice  again  with  all
 seriousness.  I  have  referred  to  the  two
 questions  of  yesterday,  and  we  have
 also  the  answer  to  the  unstarred
 Question  on  the  20th  February,  which
 is  the  subject  matter  for  half-an-hour
 discussion  today.  All  the  answers  are
 a  classic  example  of  not  saying  any-
 thing.  In  the  answer  on  the  20th

 February,  on  which  this  nalf-an-hour
 discussion  has  been  raised,  it  was
 said:

 “There  was  no  shortage  of  coal
 with  the  coal  companies  in  Decem-
 ber,  978  and  January,  1979”.

 In  that  case,  how  is  it  that  hundreds
 and  thousands  of  industrial  units  and
 many  others  in  many  parts  of  India
 have  been  experiencing  shortage  of
 coal?

 I  come  from  Gujarat.  There,  not
 only  the  textile  mills,  but  even  the
 power  stations  suffereq  because  of
 shortage  of  coal.  Will  not  the  Gov-
 ernment  agree  that  because  of  this
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 inadequate  distribution  or  erratic  dis-
 tribution  of  supply  of  coal,  although
 they  have  said  that  there  jis  coal  and
 they  can'supply,  it  has  resulted  in  all
 kinds  of  handships  and  corruption?
 Therefore,  it  resulted  in  al]  kinds  of
 harassment  and  all  kinds  of  loss  of
 production.  My  question  is:  what  are
 Government  doing  with  regard  to
 that?  Finally:  every  time  the  Minis-
 ter  of  Energy  and  his  colleague  pass
 on  the  buck  to  the  Railway  Minister.
 The  Railway  Minister  in  turn  passes
 on  the  buck  to  the  other  Minister.
 Only  about  2  hours  earlier  jin  this  very
 House  today,  the  Railway  Minister
 said  that  whether  he  was  there  or  the
 Minister  of  Energy  was  there,  they
 were  all  ultimately  one,  in  the  same
 Government,  Then  how  long  will  they
 go  on  passing  the  responsibility  from
 one  Ministry  to  another,  and  not  com-
 ing  to  grips  with  the  problem.  In  the
 end,  the  consumers  are  suffering,  He
 says,  the  Ahmedabad  mills  are  not
 closed.  That  is  not  completely  true.
 The  mills  were  on  the  verge  of  closure.
 In  some  of  them,  shifts  were  closed,
 if  not  the  entire  mills,  People  went
 out  of  employment.  There  was  loss
 of  production.

 How  long  will  the  Minister  of
 Energy  take,  to  come  to  some  kind  of
 an  energetic  coordination  with  the
 other  energetic  Minister,  viz.  the
 Minister  of  Railways?  Although  you
 have  got  coal,  you  cannot  distribute  it
 properly  and  in  time,  You  should  see
 that  coal  is  supplied  to  the  mills,
 power  stations,  fertilizer  units  etc.  All
 of  them  should  get  coal,  Please  give
 a  detailed  answer,  so  that  no  further
 discussion  on  this  subjected  is  war-
 ranted.

 SHRI  K,  MALLANNA  (Chitra-
 durga):  There  are  two  reasons  for  the

 shortage  of  coal.  One,  the  production
 of  coal  and  another  the  transport  of
 coal  in  the  country.  So  far  as  the
 production  side  is  concerned,  they
 attribute  it  to  strike  by  workers  and
 to  the  go-slow  tactics  of  the  workers.
 Sometimes  it  may  be  due  to  shortage
 of  explosives,  So  far  as  transport  is

 concerned,  the  Railway  Minister  is
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 the  tenpepathility  to  the
 Energy  Minister  i.e.  cost  is  te  be  sup-
 pliedto  the  point  where  the  rail  Hits
 it.  There  is  absolutely  no  coordina-
 tion  between  the  two  communities,  I
 would  like  to  know  this  information:
 what  is  the  totel  amount  of  coal
 required  in  the  country,  how  much  is
 the  ‘country  producing;  is  Government
 importing  coal,  if  so,  how  many
 tonnes;  how  far  js  it  adequate  to
 cover  the  demand;  whether  it  js  a  fact
 that  sometimes  the  operation  of  coal
 comes  to  a  halt  due  to  shortage  of
 explosives—if  so,  what  is  the  action
 taken  by  Government  to  fill  the  gap;
 and  whether  there  is  any  coordination
 between  the  two  Ministries.

 SHR]  P.  RAMACHANDRAN:  First,
 T  will  take  up  my  friend  Dr.  Ramji
 Singh's  points.  He  made  a  very
 sweeping  and  fantastic  statement  about
 the  inefficiency  in  the  Department  of
 CoaL  I  am  very  sorry;  such  a
 sweeping  statement  should  not  have
 come  from  that  Member.

 DR.  RAMJI  SINGH:  But  did  I  not
 substantiate  it?

 SHRI  P.  RAMACHANDRAN:  ‘You
 have  not.  It  is  easy  to  condemn  when
 somebody  is  doing  the  job.  Here  is
 something  which  one  hag  to  under-
 stant  Coal  is  produced  in  adequate
 quantities  to  meet  ‘the  demands  of
 the  consumere  in  the  country.  At
 times
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 nation,  trying  to  give  all  sorts  of
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 About  coal  production,  it  hat  pickéd

 up.  For  3  or  4  mionths  production  had
 gone  down,  because  of  varidus  cala-
 mities,

 SHRI  EDUARDO  FALEIRO  rose,
 SHRI  P.  RAMACHANDRAN:  f

 know.  Simply  ridiculing  ७  depart-  .
 ment  is  not  good.  You  are  ridiculing
 it.  You  can  say  anything.

 SHRI  EDUARDO  FALETIRO:  I  am
 not.  We  are  giving  every  detail,  We
 cap  give  more.  He  is  not  taking  it
 seriously.  He  was  sitting  and  smiling

 .  while  I  am  talking.

 SHRI  P.  RAMACHANDRAN:  What
 is  wrong  with  it?  Do  you  want  me
 to  ery?

 SHRr  EDUARDO  FALEIRO:  You
 should  cry  and  resign,  instead  of  git-
 ting  and  laughing  when  there  is  such
 a  hue  and  cry  outside.

 SHRI  P,  RAMACHANDRAN:  It  is
 very  easy  to  say  anything  he  wants,
 because  this  House  has  given  him  the
 privilege  to  say  whatever  he  wants,

 SHRI  EDUARDO  FALEIRO:  Don't
 take  it  in  a  light  munner.

 SHRI  P.  RAMACHANDRAN:  I
 kknow,  Mr.  Faleiro:  I  can  alse  under-
 stand  what  you  are  talking.

 Sitgy  EDUARDO  FALEIRO:  Then
 it  is  very  good.

 SHRI  P.  RAMACHANDRAN  But
 this  shortage  ia  not  threr  to-day  in  the
 country.  They  have  got,  ay  I  tald  you,
 nearly  3  million  tonnes  of  epal.
 Shortages  are  felt  because  of  various
 constraints,  movement  difficulties  and
 other  things.  On  February  YW  officials
 of  the  Railway  Ministry,  of  the  Energy

 gorted  out  the  problents,  At  the  wae
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 constraints,  3,  adinit,  Béeatise  of  the
 ‘  sHevement  difficulties,  As  the  Retlway

 be  has  got
 ‘wheel  sets  and  so  he  ig  not  able  to  put
 the  wagons  on  the  track.  We  are  try-
 ing  to  import  them,  if  possible,  and
 put  wagons  on  the  track.  We  are  tak-
 ing  ell  step,  necessary  for  movement
 of  coal.

 About  import  of  coal,  it  ip  true  that
 government  has  decided  to  import  one
 million  tonnes  of  coking  coal  as  un
 experimental  measure  te  see  how
 blast  furnaces  behave  with  low  ash
 content  coal,  because  our  coking  coal
 has  got  higher  percentage  of  ash  and
 we  have  to  wash  it.  By  washing  we
 jose.  Either  technology  has  to  हि.
 changed  in  steel  plants  or  we  must  im-
 port  coking  coal  and  blend  it  with  in-
 digenous  coking  coal,  we  are  trying  to
 see  how  far  it  can  be  useful.  That  is
 why  government  has  decided  to  im-
 port  coul.  There  is  another  aspect,
 namely,  we  have  not  got,  very  much
 coking  coal  reserves  in  the  country  It
 is  not  only  not  very  much  but  what-
 @yer  cokiig  coal  that  is  available  has
 higher  ash  content.  That  is  why  we
 are  trying  to  see  whether  we  can
 improve  the  performance  of  the  stee]
 plants  by  importing  some  coking  coal
 and  blending  it  with  indigenous  coal

 Then  there  was  reference  to  explo-
 sives;  there  Js  shortage  in  the  country.
 Thre  is  some  problem  in  the  explosive

 _  factories;  that  is  why  the  Goevrnment
 this  decided  to  import  explosives.  Al-

 "in  ——  fees  Soe
 for  the  movement  of  coal.  Aly  efforts
 ate  being  made  to  see  that  coal  is  mov~
 तू  to  the  needed  place  as  quickly  as
 possible.

 DR.  RAMJI  SINGH:  What  about
 Prices?

 SHRI  P.  RAMACHANDRAN:  Price
 is  under  consideration  of  the  govern-
 ment,  I  explained  in  reply  to  one  of
 the  questions  in  thig  House  how  inputs
 have  gone  up  enormously.  Coal  price
 has  gone  up  only  by  70  per  cent  after
 nationalisation  whereas  input  costs
 have  gone  up  four  or  five  times.  You
 take  the  wages  of  workers...  (inter-
 ruptions)

 MR.  CHAIRMAN:  No  further  ques-
 tions,

 DR.  RAMJI  SINGH:  2000  tonnes  of
 coal  is  being  stolen  awey  daily  in
 Dhanbad,  it  is  reported  hete  Is  it  a
 fact?

 MR.  CHAIRMAN:  This  I  half-an-
 hour  discussion  and  he  is  replying  to
 the  points  raised.  No  more  quentions.

 ring  losses,  Government  ig  consider-
 ing  whether  they  could  a
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